INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING NO. 2642 565 0125 PASSWORD : 123456

Srl | Appeal Number A\s(:?rt. Assessee Name Remarks
1 | CO20/PUN/2025 | 201213 |[A] SHRI MANOJ SURESHCHANDRA BAKLIWAL (E-FILE)
2 | ITA6/PUN/2025 | 2012-13 |[D] SHRI MANOI SURESHCHANDRA BAKLIWAL (E-FILE)
3 | ITA957/PUN/2024 | 2012-13 | [D] LILADEVI SURESHCHANDRA BAKLIWAL (E-FILE)
4 | CO2L/PUN/2025 | 2012-13 |[A] LILADEVI SURESHCHANDRA BAKLIWAL (E-FILE)
| comammas | vy [ SO SR e e o7
o | s | s |G RSO Ow o T e
7 |ITA 2008/PUN/2024| 2011-12 |[A] GOTIRAM PANDURANG FULSUNDAR (E-FILE)
8 |ITA 2142/PUN/2024| 2011-12 |[A] GOTIRAM PANDURANG FULSUNDAR (E-FILE)
9 |ITA 2201/PUN/2024| 2016-17 |[D] SHREE ANAND VIDYA PRASARAK MANDAL (E-FILE)
10 | ITA 37/PUN/2025 | 2017-18 |[A]JAIN PATRA AND CEMENT AGENCIES
11 121§/Tl§3?\|)/2026 2018-19 | [A] AJAYSINH VITHALRAO DESAI
12 |ITA 1771/PUN/2026| 2017-18 |[A] SHRI. BALASUBRAMANIAN VENKATACHALAM. (E-FILE)
13 |ITA 1572/PUN/2026| 2015-16 |[A] JAIN BROTHERS INDUSTRIES PVT LTD (E-FILE)
14 |ITA 2834/PUN/2026| 2015-16 |[A] DATTATRAY KISAN GAIKWAD (E-FILE)
15 |ITA 2827/PUN/2026| 2016-17 |[A] AMARDEEP KRIPALSING PUNJABI (E-FILE)
16 |ITA 2837/PUN/2026| 2019-20 |[A] DOMESH PREMCHAND MANWANI (E-FILE)
17 |ITA 2835/PUN/2026| 2019-20 |[A] DOMESH PREMCHAND MANWANI (E-FILE)
18 |ITA 2836/PUN/2026| 2019-20 | [A] DOMESH PREMCHAND MANWANI (E-FILE)
19 |ITA 2840/PUN/2026| 2023-24 |[A] GHATGE PATIL CONSULTANCY SERVICES PVT LTD (E-FILE)
20 |ITA 2847/PUN/2026|  NA | [A] AAI SAMAJSEVI SANSTHA
21 |ITA 2842/PUN/2026| 2021-22 | [A] KUMAR CONSTRUCTION AND PROPERTIES PRIVATE LIMITED
22 |TA 2s6a/puN/2026| 202122 |1PL ;(UMAR CONSTRUCTION AND PROPERTIES PRIVATE LIMITED (E-
23 (ITA 2848/PUN/2026| 2020-21 |[A] JITENDRA MOTIRAM SHIRWADKAR (E-FILE)
24 {ITA 2854/PUN/2026] 2018-19 | [A] GAJANAN BHIKAJ MANDE (E-FILE)

MM}

Assistant Registran
30-Sep-2026
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IN

COME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 06

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING NO. 2642 565 0125 PASSWORD : 123456

-OCTOBER-2026 (TUESDAY)

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 1752/PUN/2024

2016-17

[A] MR DATTATRAY LAXMAN HARGUDE

CO 53/PUN/2026

2016-17

[A] GUNESH CHUNILAL SANCHETI (E-FILE)

ITA 1687/PUN/2024

2016-17

[D] GUNESH CHUNILAL SANCHETI (E FILE.)

CO 26/PUN/2026

2018-19

[A] ASHVA MULTI TRADE PRIVATE LIMITED

ITA 2304/PUN/2025

2018-19

[D] ASHVA MULTI TRADE PRIVATE LIMITED (E-FILE)

ITA 2996/PUN/2025

2017-18

[A] KISAN DAGADU GUNJAL (E-FILE)

ITA 2997/PUN/2025

2018-19

[A] KISAN DAGADU GUNJAL (E-FILE)

ITA 3131/PUN/2025

2022-23

[A] MR. GAJENDRAKUMAR SOBHAGMAL PATNI

ITA 3172/PUN/2025

2013-14

[A] GAURAV ASHOK FIRODIA

10

IT(SS)A
_ 112/PUN/2026

2020-21

[A] MASHIMUDDIN ANNARULLAH KHAN (E-FILE)

11

ITA 655/PUN/2026

NA

[A] JITO MALEGAON CHAPTER FOUNDATION

12

ITA 1460/PUN/2026

2019-20

[A] KPIT TECHNOLOGIES LTD. (E-FILE)

13

ITA 2895/PUN/2026

2013-14

[A] AMOL RAMESH VISHWAKARMA

14

ITA 2873/PUN/2026

2013-14

[A] MOHINI BALASAHEB KAWDE (E-FILE)

15

ITA 2875/PUN/2026

2014-15

[A] MAHESHKUMAR GAJANAN JADHAV

16

ITA 2876/PUN/2026

2015-16

[A] MAHESHKUMAR GAJANAN JADHAV

17

ITA 2877/PUN/2026

2016-17

[A] MAHESHKUMAR GAJANAN JADHAV

18

ITA 2885/PUN/2026

2013-14

[A] ARUN MUKA PATIL (E-FILE)

19

ITA 2886/PUN/2026

2026-27

[A] ADARSHMAITRI FOUNDATION LATUR (E-FILE)

20

ITA 2887/PUN/2026

2023-2024

[A] MANGALA VISHWANATH JOSHI (E-FILE)

21

ITA 2894/PUN/2026

2016-17

[A] BEBI VIJAY SHINDE

.Assistant Registran

AN
ij }9

30-S¢p-2026]
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IN

COME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING NO. 2642 565 0125 PASSWORD : 123456

Srl | Appeal Number A$221rt' Assessee Name Remarks
1 | ITA 665/PUN/2026 | 2015-16 |[A] LAXMNSINGAMARSING TAVAR

2 [ ITA667/PUN/2026 | 2018-19 |[A] GENBA SOPANRAO MOZE TRUST

3 | ITA703/PUN/2026 | 2018-19 |[A] JAI AMBE BHAWANI SHIKSHAN PRASARAK MANDAL

4 | ITA731/PUN/2026 | 2015-16 |[A] ASHOK JAGANNATH NIKAM (E-FILE)

5 |ITA 1293/PUN/2026 2015-16 [A] BHAVOOK CHANDRA PRAKASH TRIPATHI (E-FILE)

6 |ITA 1481/PUN/2026 2016-2017 | [A] CHETANA RESORTS PRIVATE LIMITED (E-FILE)

7 |ITA 1482/PUN/2026| 2016-2017 | [A] CHETANA RESORTS PRIVATE LIMITED (E-FILE)

8 |ITA 1483/PUN/2026| 2016-2017 | [A] CHETANA RESORTS PRIVATE LIMITED (E-FILE)

9 [ITA 1494/PUN/2026| 2016-17 |[A] ADVIK HI TECH PVT LTD (E-FILE)

10 [ITA 2046/PUN/2026| 2017-18 |[A] JAIHIND AUTOMATION PRIVATE LIMITED (E-FILE)

11 |ITA 2601/PUN/2026| 2026-27 |[A] DR BHANUDAS DERE FOUNDATION (E-FILE)

12 (ITA 2746/PUN/2026| 2023-24 |[A] KAPILDEV BANKELAL YADAV (E-FILE)

13 |ITA 2899/PUN/2026| 2015-16 |[A] MALAIDEVI SHIKSHAN SANSTHA (E-FILE)

14 ITA 2900/PUN/2026] 2016-17 |[A] ARJUN ANANDA KHOT (E -FILE)

15 (ITA 2903/PUN/2026| 2015-16 |[A] KINGSPAN INSULATION PVYT LTD

16 (ITA 2904/PUN/2026| 2021-22 |[A] GURUKUL EDUCATION SOCIETY SATARA

17 |ITA 2905/PUN/2026| 2022-23 |[A] GURUKUL EDUCATION SOCIETY SATARA

18 |ITA 2921/PUN/2026| 2015-16 |[A] BALAJI NIVRITTI GUNDRE (E-FILE)

19 |ITA 2922/PUN/2026| 2015-16 | [A] BALAJI NIVRITTI GUNDRE (E-FILE)
20 |ITA 2924/PUN/2026 2017-18 |[A] KABRA SHARADCHANDRA P. (HUF)
21 |ITA 2931/PUN/2026( 2017-18 |[A) MOHAMMED YUSUF MOHAMMED SIDDIQUE SHAIKHANI
22 |ITA 2943/PUN/2026| 2020-21 |{[A] BALU KRUSHNAJI PATIL (E-FILE)
23 |ITA 2949/PUN/2026( 2014-15 |[A] MINAL SHARAD JOSHI
24 |ITA 2951/PUN/2026| 2014-15 ‘[A] JJ CONSTRU(_:T ION :
25 ITA 2957/PUN/2026 2012-13 | [A] CHHATRAPATI SHAHU RAYAT SAKHAR UDYOG (E-FILE)

Assistant Registran

. -



| INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING NO. 2642 565 0125 PASSWORD : 123456

Assmt.
Remark
Year Assessee Name marks

1 |ITA 1692/PUN/2017| 2013-14 |[A] AFRICAN DAISY REALITY PVT.LTD

Srl | Appeal Number

2 | ITA759/PUN/2025 | 2017-18 | [A] AMIT SUGANCHAND SANCHETI

3 |ITA1972/PUN/2025| 2018-19 |[D] KIRTIKUMAR VISHNUDAS BHUTADA (E--FILE)

4 |ITA 2409/PUN/2025| 2017-18 |[A] ARUNA PRAVIN LUNKAD

[D] TAC INTERNATIONAL AUTOMOTIVE INDIA PRIVATE LIMITED (E-

5 [ITA 1325/PUN/2026| 2017-18 FILE)

[A] IAC INTERNATIONAL AUTOMOTIVE INDIA PRIVATE LIMITED (E-

6 (ITA 1495/PUN/2026] 2017-18 IFILE)

7 |ITA 1426/PUN/2026| 2021-22 | [A] BROSE INDIA AUTOMOTIVE SYSTEMS PRIVATE LIMITED

8 |ITA 2905/PUN/2025| 2017-18 |[D] HONEYWELL AUTOMATION INDIA LIMITED (E-FILE)

9 [ITA 1637/PUN/2026( 2018-19 |[A] BHARAT GENU KATE

10 |ITA 1876/PUN/2026| 2020-21 |[D] DEEPAK BHAGWANDAS MOTWANI (E-FILE)

11 |ITA 2958/PUN/2026 2018~19 [A] AMIR NURAMAHAMAD MULANI (E-FILE)

12 |ITA 2959/PUN/2026| 2012-13 |[A] D P JAGTAP AND CO (E-FILE)

13 |TTA 2964/PUN/2026| 2022-23 | [D] H U GUGALE NAGARI SAHAKARI PATSANSTHA MARYADIT (E-FILE)

14 |ITA 2968/PUN/2026( 2015-16 |[A] DREAM FOODS (E-FILE)

[D] MATHOSHRI KAMLATAL THAMKE BAHUUDDESHIYA SEVABHAVI

15 [ITA 2969/PUN/2026| 2019-20 SANSHTA (E-FILE)

16 (ITA 2970/PUN/2026| 2017-18 |[D] ARVIND BHAGWAN BHAGAT (E-FILE)

17 |ITA 2971/PUN/2026| 2017-18 |[D] BARAMATI AGRO LIMITED (E-FILE)

18 |ITA 2974/PUN/2026| 2022-23 |[A] KASHYAP ASHWINIKUMAR PODDAR

19 |ITA 2986/PUN/2026{ 2023-24 |[D] HEMLATA GAUTAMCHAND SURANA (E-FILE)

| [D] KAILASWAST SUNANDA G KELE MAHILA NAGART SAHARART
20 |ITA 2988/PUN/2026) 2021-22 |oxTGANSTHA MARYADIT (E-FILE)

21 |ITA 2991/PUN/2026| 2023-24 |[A] KHANDOBA HANMANTRAO BIRADAR (E-FILE)

22 |ITA 2997/PUN/2026| 2015-16 |[A] MAMTA YASHPAL KATARIA

j /‘%M/

Assistant Registrar
30-Sep-2026]




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF
PART HEARD MATTERS
FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND SHRI PAVAN KUMAR GADALE, JUDICIAL MEMBER

PART HEARD MATTERS

Assmt.
Srl Appeal Number Year Assessee Bench |Remarks
1 | ITA | 2505 | PUN | 2025 201165',wa& DAMODHAR SHEWALE (E-FILE) E-FILE

j[/M Vlo
%0 Sep-202§>\

<




Appeal Number

ITA 1352/ PUN/Z()L:

ITA lO1 9/PUN/2025

ITA 2839/ ’UN/ZOZS

ITA 422/PUN/,..026

ITA 524/1"UN/2026

ITA 1154/PUN/2026

ITA 1546/P )N/2026

ITA 1.)()?/1’ JN/?OZG

ITA 1.)/4/I’UN/2026

ITA 1.7/5/PUN/2()26

ITA 15 99/PUN/7026 ‘

ITA 1600/P JN/2026

ITA l(JO4/P JI\’/2026

ITA 16()8/PUN/2026

ITA 28 3/PUN/2()ZG

ITA 2816/PUN/2026

e

ITA 2818/PUN/2026

ITA 2820/PUN/2026

ITA 2823/PUN/2026 .

ITA 2825/PUN/2026

ITA 2833/PUN/2026 ]

Assmt. Year

m [A] SANJAY DINKAR NALAWADE (E-FILE)

2017-18 [A] MRS YOGITA SANDIP P GHULE (I/H OF LATi: SANDIP SHIVAJIRAO GHULE)
M2021 2;%» ]X]E/R—SIIE‘E&B?A”N K“f;/;a;;\;\N (E-FILE) T

2011-12 [B—] SHREE VENKATESH REALTY (E-FILE)

2018-19 N [?AEQSwHREE SHARAN INFRASTRUCTURE (E-FILE)

CAUSE LIST OF g BENCH FOR 05-0OCTOBER-2026 (MONDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER

IN COURT ROOM 2
IR34$6

Remarks

MEETING NO-2642 765 5417 , FPASSW O p—
Assessee Name

[D] TAKSHEEL LAND DEVELOPERS (- FILE)

[A] TAKSHEEL LAND DEVELOPERS (E-F11. )

Sa

[A] SARITA SAGAR BHOSALE

[A] RAJGOPAL VISHNUDASIT SARDA

2013-14 [A] STUDENTS ACADEMIC EDUCATION_ SOCIETY

2023-24 [A] RICHA ASHOK BANSAL (E~FILE) _ ’

2025-26 [A] TRATR FOUNDATION | I
- [A] SHRI AKHIL BHARTTYA SAMARTH JAIN SHRAVAK SANGH

2015-16 [A] TRIMURTI DEVELOPERS (E- -FILE)

v

015 - 2016 | [A] MILAN SURESH SAKHALA (E-FILE)

e e e e

2013 - 2014 [A] MILAN SURESH SAKHALA (E-FILE)

2014 - 2015 [A] MILAN SURESH SAKHALA’(F-~FILF)

2023-24 [A] SMARTAGR] AGROVILLE PRODUCER COMPANY LIMITED (E-FILE
U e R sl
2020-21 [A] RAHUL RAMCH HANDRA RATHT (Ei-F “ILE)
DR e ———— S
2016-17 [D] SANDEEP HARIBA PATIL (E-FILE)

2013-14 [A] MA NA SHRI BAB/\NRAO PACHPUTE VICHARDHARA TRUST (E-FILE)

[D] SURYAKANT VITHALRAO AMBARWADIKAR (E-FILE)

[A]S M HINDUSTAN MANUFACTURING PRIVATE LIMITED (E-FILE)

[A] S/\NGHVI COMBINLS {(E-FILE)

U e

[A] SHALIGRAM DiLIP WADILF (F- FILE)

[A] SHREENATH MHASKOBA SAKHAR KARKHANA LTD

2015-16 [A] SAINATH BAPURAO SURWASE




I e o
et e,
ey s e e WM"""

Appeal Number
1TA 1207/PUN/2024
e
ITA 1300/PUN/ 2024

CO 34/PUN/2024

4 1 ITA 2346/PUN/2025 m

5 | ITA 2455/PUN/2025

6 ITA 2542/PUN/2025

7 ITA 2844/PUN/2025 )

8 ITA 2845/PUN/2025 .

et ey,

ITA 2846/PUN/2025

ITA 2847/PUN/2025
11 1A 2848/PUN/2025

S— e s vt etrepan] AR T SR

Y2 | 17A 2851, PUN/2025

I
[ ARG

13| 17A 2852/PUN/2025 ’

141 17A 2853/PUN/2025 .

150 ITA 2851/PUN/2025 _J~

16 | 1A 2855/PUN/2025
17 | ITA 2856/PUN/2025

18 | ITA 2857/PUN/2025

19| ITA 3038/PUN/2075
20 | ITA 3040/PUN/2025

21 | ITA 304 1/PUN/2025 .

22 | ITA 3042/PUN/2025

23 | ITA 3043/PUN/2025

24 | ITA 3044/PUN/2025

25 | ITA 3045/PUN/2025

26 | ITA 3046/PUN/2025

27 | ITA 304 7/PUN/2025

P28 | ITA 3048/PUN;2025

29 | ITA 304 9/PUN/2025

30 ITA 3050/PUN/2025

31 ITA 3051/PUN/2025 i~

321 I7TA 3052/PUN/2025

330 17A 30L34PUN/2025

R e (-

34 | ITA 3247/PUN/2025
35 ITA3248/PUN/2OZSM,

+ 201213

T —————— e

e,

s e e

2014-15 [A] MANISHA CONSTRUCTION COMPANY

2019-20 ||

2012-13

IN COURT ROOM 2

MEETING NO-2642 765 5417
Assessee Name

B e ———— e

[A] WOCKHARI,) I'LIMITED

e e

—
[D} WOCKHARDT LTp, (E-FILE)

[A] DCIT,CC-2,1,PUNE

[A] SAHAKAR MAHARSHI BHAUSAHEB THORAT NAGARI SAR, PAT SANSTHA
LIMITED SANGAMNER (E-FILE)

[A] RATNAVILAS ENTERPRISES (E-FILE)
——— TR

e e S ;
L&QQME,MXME.ELLAI_EIB.LQQNAL,M : ] ‘f
: ————— ‘

L FBR R 0RD - 173487,

———,

*_nm.wmm..wwm

2012-1 [A] NANDU ZUMBAR LABHADE (E-FILEY.
A

[A] SHIVAJL LAXMAN MANE (HUF)
e e A

e
[A] SHIVAIT LAXMAN MANE (HUF)
e,

Enaan B e

I ——

2014-15 [ [A] SHIVAJI LAXMAN MANE (HUF)
2015-16 | [A] SHIVAJI LAXMAN MANE (HUF)

2017-18 [A] MANISHA CONSTRUCTION COMPANY
N e,

2015-16 | (A

2019-20 |1k

R SN

e
2013-14 [ 1p] MARUTT LAXMAN MANE (HUF)

] MANISHA CONSTRUCTION COMPANY

[A] SHIVAII LAXMAN MANE (HUF)
wWMM

e et et e,

MV.WW__._N»*‘__,_N_va B VNI

e et S ———

2016-17 | 1A MANISHA CONSTRUCTION COMPANY
_,_MMMMMMM.M

[A] KARAN SHIVATL MANE

e N S e
[A] MANISHA CONSTRUCTION COMPANY

[A] MANISHA CONSTRUCTION COMPANY

R T e e

2014-15 [A] KARAN SHIVAIT MANE

, hwﬁwm
2015-16 [A] KARAN SHIVAJI MANE
2016-17 [A) KARAN SHIVAJI MANE

ARAN SHIVAJI MANE

2014-15 | [A] MARUTI LAXMAN MANE (HUF)

e

2015-16 | [A] MARUTT LAXMAN MANE (HUF)

S E e
2016-17 [A] MARUTT LAXMAN MANE (HUF)
2019-20 [A] MARUTT LAXMAN MANE (HUF)
e R ._—,__.“_Mw.._..M__*_m._,m_w_m,....,w_mw.__,‘ﬁ__..‘h_hw___“ e
2013-14 | [A] GUNDAPPA LAXMAN MANE (HUF) .
2014-15 [A] GUNDAPPA LAXMAN MANE (HUF)

e B S

2015-16

2015-16 | A

A] GUNDAPPA LAXMAN MANE (HUF)
. .,.m.‘...w_hh___-,..h_..‘,,_.._..,-.,,«,-4..,..@._,AM_NM_&_W__NAW,M_M_“._,__M___* e

[A] GUNDAPPA LAXMAN MANE (HUF)
Ma_m‘hmwwwww R
] GUNDAPPA LAXMAN MANE (HUF)

2013-14 | [A] SADASHIV LAXMAN MANE (HUF)

2014-15 | [A] SADAGITV LAXMAN MANE (HUF) ™"




f CAUSE LIST OF B BENCH FOR 06-0CTOBER~2026 (TUESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE JUDICIAL MEMBER

IN COURT ROOM 2
fos- (234
B MEETING NO-2642 765 5417 |44 ¢ - | 2.84 5€

Appeal Number ’ Assmt, Year’ Assessee Name ' l Remarks ]
I

ITA 3)49/PUN/702r 2015-16 [A] SADASHIV LAXMAN MANE (HUF)

B C N ) S — S

ITA 3250/PUN/2025 2016-17 [A] SADASHIV LAXMAN MANE (HUF)

e . e T -

ITA 3251/PUN/2025 3251 [A] SADASHIV LAXMAN MANE (HUF)

ITA 3252/PUN/2025 _,’,‘ 2013-14 | [A] SADASHIV LAXMAN MANE

ITA 3253/PUN/2025 2014-15

ITA 3254/PUN/2025 2015-16

ITA 3/‘wb/PUN/202J 2016-17

[A] SADASHIV LAXMAN MANE

[A] SADASHIV LAXMAN MANE

o e e e e e s e e -~

[A] SADASHIV LAXMAN MANE

ITA 37 b6/PL JN/ZOZb 2018-19 | [A] SADASHIV LAXMAN MANE

e o

ITA 32 >//PUN/7,0?_5 -~ 2019-20 [A] SADASHIV LAXMAN MANE

N
wy

ITA 3258/PUN/2025 ,}/‘ 2013-14 ’ [A] MITHUN GUNDAPPA MANE

[A] MITHUN GUNDAPPA MANE

[A] MITHUN GUNDAPPA MANE

ITA 3261, PUN/ZOZb~

[A] MITHUN GUNDAPPA MANE

ITA 32()3/!’ JN/Z( 25,/]" 2014-15

[A] MAYUR GUNDAPPA MANE (HUF)

ITA 32(}4/PUN/2025
ITA 32(»J/PUI\/202 2016-17 [AJ MAYUR GUNDAPPA MAN!: (HUF )

fAJ MAYUR GUNDAPPA MANE (HUF)

[A] MAYUR GUNDAPPA MANE (HUI)

I
{/—\] MAYUR GUNDAPPA MANE

2013-14

2014-15 ’ [A] MAYUR GUNDAPPA MANE

ITA 3269/PL)I\/2025

IR LU

ITA 3?/O/PUN/2023

J/ 2015-16 ) [A] MAYUR GUNDAPPA MANE

2016-17 ‘! [A] MAYUR GUNDAPPA MANE

[A] MAYUR GUINDAPPA MANE

et et -

[A] MAYUR GUNDAPPA MANE (HUF)

[A] SANTOSH LAXMAN MANE HUF

|

|

|

}

|

|

|

|

|

|

|

; |
[A] MITHUN GUNDAPPA MANE ]
|

|

|

|

|

|

|

|

|

|

|

ITA 140/ JUN/)OZ()

ITA Ml/’UN 026

e B e e TS S

e et s s e, e T

ITA 143/"UN/2026 [A] SANTOSH LAXMAN MANE
ITA 144/ ’LN/)O?() 1 2014-15

|

P SANTOSH Lo |

|

AU 20z |
|

|

[A] SANTOSH LAXMAN MANE
ITA 146/9UN/202@« [A] S/\NTO?H LAXMAN MANE

ITA 14 7/ ’UN/ZOZ ;

g 70 m\ 148/ UN; /2(

[ AJ MANQJ LAXMAN MANE

71 ITA 136/PUN/2026

2014-15




CAUSE LIST OF B BENCH FOR 0 MCTUBM(TQESDAY)
BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
_ IN COURT ROOM 2
MEETING NO-2642 7655417 (33 (03454
Srl Appeal Nuraber Assmt, Year . Assessee Name Remarks
/? IT%—\“J.—S—;;ITUICJ/;()26 2015-16 {A] MANOJ LAXMAN MANE ‘
I 73 I ITA 15:8/PLEN/2076 A 2016-17 tA] MANQJ LAXMAN MANE
’ 74 ITA 159/PUN/2026 47 2018-19 [A] MANQJ LAXMAN MANE
’ 75 ITA 160/PLJE/2026 & 2019-20 [A] MANOJ LAXMAN MANE HUF
76 ITA 161/PUN/2026 - 2013-14 [A] MANOJ LAXMAN MANE
77 ITA 162/PUN/2026 A7 2013-14 [A] MANOJ LAXMAN MANF HUF
78 ITA 163/=;UN/2()26“/A 2014-15 [A] MANOJ LAXMAN MANE HUF
79 | ITA 164/PUN/2026 " 2015- ]6 [A] MANOJ LAXMAN MANE HUF
, 80 ITA 165/?>l,iN/’2(5'.2r-6‘,,’4” 2016-17 {A] MANOI LAXMAN MANE HUF
I 81 | ITA 166/PUN/2026 f’ 2019-20 | [A] MANOJ LAXMAN MANE HUF
1 82 ITA 243/}>UN/2026 T 2013-14 [A] MITHUN GUNDAPPA MANE HUF
83 ITA 244/PUN/2026 . 2014-15 [A] MITHUN GUNDAPPA MANE HUF
-M%A}:}m“I;A -2.43‘21’UN/2026 < 2015-16 ] [A] MITHUN GUNDAPPA MANE HUF
l 85 | ITA 246/»U N/20)6 A7 2016-17 [A] MITHUN GUNDAPPRA MANE HUF
86 ITA 247/PUN/?OZ(> 201920 [A] MITHUN GUNDAPPA MANE HUF
87 | ITA 1000/PUN/2026 4-2013-2014 [A] SHRI SANT SHIROMANI MARUTI MAHARAJ § $ K LTD (E-FILE)
S —
j Mol
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 07-QCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER

IN COQURT ROOM 2

MEETING NO-2642 765 5417

Faowoind~ [R3¢EE

Srl Appeal Number Assmt, Year Assessee Name Remarks
‘1 / IT(SS)A 44/PUN;2026 ” 2014-15 [A] PANDHART ASHRUIL GAIKWAD (E-FILE)
‘ L 2 ’ IT(SS)A 45/PUN/P026  le 2015-16 [A] PANDHART ASHRUIL GATKWAD (511 )
l 3 ’ WIT(SS)/\ 46/PUN/2026 A 201617 [A] PANDHARI ASHRUIT GAIKWAD (kL)
I 4 ’ IT(SS)A 47/PUN/2026 P 2017-18 [A] PANDHART ASIIRUJT GAIKWAD (E-FILE)
5 ‘ IT(SS)A 48/PUN/2026 o 2018-19 [A] PANDHARI ASHRUJI GATKWAD (E-FILE)
6 ‘ IT(SS)A 49/PUN/2026 L 2019-20 [A] PANDHART ASHRUIT GAIKWAD (E-FILE)
7 1TA 2878/PUN/2D25 _, 2009-10 [A] THE POONA CLUB LIMITED
8 ITA 2879/PUN/2025 A 2011-12 [A] THE POONA CLUB LIMITED
9 ITA 2880/PUN/2025 -7 2012-13 [A). THE POONA CLUB LIMITED
10 ITA 3091/PUN/2025 " 2016-17 fA] SHRIRAM FILAMENTS AND ROPES PRIVATE LIMITED
11 ITA 3092/PUNj2025 o 201819 [A] SHRIRAM FILAMENTS AND ROPES PRIVATE LIMITED
12 ITA 3318/PUN;2025 /" 2017-18 [A] VISHWAS KALURAM TUPE
[ 13 ITA lvO/PUN/;OZG * 2019-20 A} NIRMALA VILAS KANKARIYA
l 14 ITA 26/PUN/2026 ~T 20142015 [A} VAHED LALSHA PATHAN (E~FILE)
! 15 ITA 465/!’0N/?.026 A 2017-18 [A] SAURABH CONSTRUCTION
[ 16 ITA 736/PUN/2026 A7 2017-18 [A] SHRIKANT SHANKARDAS BAIRAGI (E-FILE) '
’ 17 ITA 958/05\;/—2026 //‘ 2014-15 [A] PUSHPA BALASAHEB MALI (E-FILE)
18 [ ITA 10"/6/‘1;&;1'/2026 4 2022-23 [A} MAULT VIDHYAPEETH KAL)
» 19 l ITA 1622/551\;/2()7.6 -~ 2018-2019 [A] MARKA!MJI;EYA NAGART SAMAKARL BANK LIMITED (B-FILE)
20 ITA 1625/PUN; 2026 4 2018-19 [A] SANTOSH LAHU KHANDEKAR (£-FiL.£) J
21 ITA JGZS/PUN/;O?,G A 2017-18 (D] MARATHWADA MEDICAL & RESEARCH INST}TUTE (E-FILE)
22 ITA 2206/PUN/2026 J 201314 [A] SHRI KHANDESHWAR DEVASTHAN TRUST (E-FILE)
23 ITA 2838/PUN/2026 A 2025-26 [A} S I EDUCATION TRUST (E-FILE)
24 ITA 2839/PUN/2026 L 2025-26 [A] S.1 EDUCATION TRUST (£-
25 ITA 2841/PUN/2026 " 2018-19 [A] SAHYADRI NAGART SAHAKART PATSANSTHA MARYADIT (E-FILE)
26 A 2843/PUN/2‘.()26 " 2016-17 [A] MR, RADHA BHARAT NIKAM
27 TIA 2849/PUN; 2026 A 2017-18 [A] SANGAMNER BHAG SAHAKARI SAKHAR KARKHANA LIMITED (E-FI.E)
28 ITA 2850/1’U&/26§6 1 2021-22 [A] SANGRAM SANJEEY BORSE (E-FILE)
29 ITA 2851/PUN/2026 A7 2023-24 [A] YOGESH MANMOHAN DESHPANDE (E-FILE)
30 ITA 2856/PUN/2026 L 2015-16 {A) WAGHIRE COLLEGE SASWAD
l 31 ITA 2857/PUN/2.0’).:6 = 2015-16 [A] WAGHIRE COLLEGE SASWAD
’ 32 ’ ITA 28!38/1;@;’20'("6 2015-16 [A] WAGHIRE COLLEGE SASWAD
l 33 ITA 2859/PUN; 2076 - 2016-17 [A] WAGHIRE COLLEGE SASWAD
l 34 ITA 2860/l’UN/;07.6 /"‘ 2016-17 [A] WAGHIRE COLLEGE SASWAD
35 ITA 2861/PUN/2026 2016-17 [A] WAGHIRE COLLEGE SASWAD
m36 ITA 2862/PUN/;026 (lf 2018-19 [A] WAGHIRE COLLEGE SASWAD
37 v ITA 2863/PUN/2026 4~ 2018-19 [A] WAGHIRE COLLEGE SASWAD
38 ITA 2864/&5;\;};‘:026 e 2018-19 {A] WAGHIRE COLLEGE SASWAD
39 ITA 2865/PUN}"/.()26 < 201‘9-20 {A] WAGHIRE COLLEGE SASWAD
40 ITA 2866/»:’UN 07.“(; (/ 2019-20 [A] WAGHIRE COLLEGE SASWAD
41 ITA 2867/PUN; 2026 // 2019-20 [A] WAGHIRE COLLEGE SASWAD

b
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 08-QCTOBER-2026 (THURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER

IN COURT ROOM 2
MEETING NO-2642 765 5417 >0 e -

IR3646

Srl ’ Appeal Nurnber

’ Assmt, Year’

Assessee Name

Remarks

[ 1 I ITA 1280/PUN/2025 4 2011-12 I[D] RAJASHREE AVINASH CHOWDHARY (E-FILE)
Lz [ ITA 2234/PUN/2025 1~ 2015-16 ](AJ RAM LAKHAN STEEL PVT.LTD
I 3| 17A 2235/PUN/.2()25> 2016-17 | [A] RAM LAKHAN STEEL PVT.LTD
[ 4| ImA 2954/pUN/2025/}« 2025-26 | [A] SANSKRUTI SEVABHAVI SANSTHA KAL)
5| ITA 3065/PUN/2025 A 202223 | [A] OM SAL TRADERS (E-FILE)
6 | ITA3162/PUN/2025 4 202122 | [D] SHREE PRABHU PETROCHEMICALS PRIVATE LIMITED (E-FILE)
K3 Fﬂ“ﬂ%ﬁ;{m/zézs/ 201718 | [A] MEHUL KIRITBHAI PATDIYA (C-TLE)
[ 8 [ ITA 1613/PUN/2026 }« 202021 | [A] P N GADGIL AND SONS LIMITED (E-FILE)
[ 9 j ITA 1633/PUN/2026 o 2017-18 | [A] MAHARASHTRA SCOOTERS LIMITED
[ 10 } ITA 1904/PUN/2026 | 201617 [A] VAJIR GAFURSARB SHAIKH
‘ o [ rn\1950/PQ&};526 2018-19 Iéﬁksﬁgypggﬁi5§§HAlﬂiUSHIKHATEKARMACHARISHAHAKARIPATSANSTHA
} 12 I ITA 2059/PUN/2026,;’a 2018 I[D] PATAN MAHABOOB BASHA (E-FILE)
I 13 [ ITA 2205/PUN/2026 /1, 2012-13 ‘[D] YAZAKL INDIA PRIVATE LIMITED (E-FILE)
’ 14 [ ITA 2881/PUN/2026 L~ 2018-19 ][A] SANJAY SUKALAL PAWAR (E-FILE)
[ 15 | ITA 2883/PUN/2026 | —2017-18 | [A] STATE BANK OF INDIA (E-FILE)
16 | TTA 2890/PUN;2026 | - 2016.17 [A] SUSHMA TANAJI ALHAT W

17 | 1TA 2891/PUN/2026 4~2016-17

[A] SUSHMA TANAJL ALHAT

18 | ITA 2892/PUN/2026 4 2018-19

[A] SANDIP NAMDEO JADHAV

19 | ITA 2893/PUN/2026 L1~ 2015-16

[A] YASHWANT NARHAR TAKALKAR

20 7 1TA 2896/PUN/2026(/ 2014-15

[A] SANTOSH SHANKAR BHIDE

21 | ITA 2898/PUN/2026 " 2009-10

[A] PUNE DISTRICT CENTRAL CO OP BANK LIMITED

22 | ITA 2902/PUN/2026 A 2019-20

[A] SHREE EQUIPMENTS (E-FILE)

23 1 ITA2915/PUN/2026 |~ 2017-18

[A] SITARAM VINAYAK GAWARE (E-FILE)

24 | ITA 2916/PUN/2026

2017-18

l [A] SITARAM VINAYAK GAWARE (E-FILE)

25 | ITA2917/PUN/2026

2015-16

! [A] SACHIN SAMIR PRASAD (B-FILE)

26 | ITA 2918/PUN/2026/” 2018-19

’ [A] SANDEEP DAMODAR KADU (E-FILE)

27 | ITA 2920/PUN/2026 /{/20152016 [ [A] SMT. VANDANA VAGHELA (B-FILE

J

T
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND . Jg- Be L

+BLE , JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO, 2642 504 6391 PASSWORD : 123456

Srl| Appeal Number A\S(:':rt' Assessee Name Remarks
1 | ITA 893/PUN /2022{ L 2015-16 Pg/j\gz\ijlg\{_?i?%f}?'é)GRAMIN BIGARSHETI SAHAKARI PATSANSTHA
2 ITA 1285/PUN/202§ L#2017-18 | [A] MADAN HAUSRAO PARKALE (E-FILE)

3 |ITA 1555/(PUN/202§' L+2020-21 | [A] HARISH VALLABHDAS MAKWANA (E-FILE)

4 |ITA 1566/FJUN/202g,&014¥15 [A] JAIN BROTHERS INDUSTRIES PVT LTD (E~FILE)

5 |ITA 1778/PUN/202%M2020—21 [A] SAND;EP SHRIRAM KULKARNI (E-FILE)

6 [LTA 1885/PUN/2U26 Le201/-18 | [A] KASHISH GIRISH CHANDWANI (E-FILE)

7 |ITA 2051/PUN/2026 ,#2020-21 | [A] BIPIN ARUN JADHAV (E-FILE)

8 |ITA 2070/PUN/2026 L« 2014-15 | [A] PAWAN BANSILAL SONI

9 |ITA 2127/[3UN/2026“@N»*2012—13 [A] ABDULRAJEK ABDULKHALED KURESHI

10 |ITA 2338/PUN/2026#2015-16 | [A] PAWAN BANSILAL SONI
11 |ITA 3436/PUN/2026| ,a017-18 | [A] SURYAKANT JAGANNATH KANDESAR (E-FILE)
12 |ITA 3444/PUN/2026 ,,2023-24 | [A] SADHANA SUBHASHCHAND PARAKH (E-FILE)
13 |ITA 3450/PUN/2026‘ | 2016-17 | [A] YOGESH NAMDEQ JAGATAP (E-FILE)

14 [ITA 3457/PUN/2026,.2024-25 | [A] PUNAM PRAKASH KOLI (E-FILE)

15 |ITA 3458/PUN/20268017-18 | [A] SUNIL PARASHRAM KHODE (E-FILE)

16 |ITA 3459/PUN/2026)-2020-21 | [A] RAJASHREE KAMLESH BHATT (E-FILE)

17 |ITA 3460/PUN/2026)2023-24 | [A] SULOCHANA MOHANLAL MODI (E-FILE)

18 |ITA 3463/PUN/2026| ,2020-21 | [A] MURLIDHAR RAMCHANDRA SHINDE (E-FILE)

e

Assistant Registrar
01-Oct-2026]
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE DR DIPAK P. RIPOTE, ACCOUNTANT MEMBER

AND ;‘3%

'w JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO. 2642 504 6391 PASSWORD : 123456

Srl | Appeal Number A\S(Z?rt' Assessee Name Remarks
1 11TA 3086/PUN/2025 L»2019-20 gtﬁ&gﬁw\wx;{u?;j:/:/?bA)bVARGIA AUDVOGIK UTPADAK SAHAKARI

2 |TTA 3087/PUN/2025| #2D18-19 b[/{\kgjg\%l\lbll;\’ll/{\ygl](\‘ N:/}SA)SV/\RGIA AUDVOGIK UTPADAK S/\HAKAR[ \
3 |ITA 1489/PUN/2026| 2823-24 [A] RUPALI PAVAN BORSE (E-FILE)

4 |ITA 1571/PUN/2026 ,.2»@17-18 [A] ANIL MURLIDHAR AVIH/‘\D (E-FILE)

5 |ITA 1687/PUN/2026 (2@1»'1 - 2012 | [A] SUSHIL HEMRAJ BEGANT (E-FILE)

6 |ITA 1688/PUN/2026 }912—2013 [A] SUSHIL HEMRAJ BEGANI (E-FILE)

7 |ITA 1896/PUN/2026 | 2811-2012 | [A] ANGADRAO SHANKARRAQ DURE (E-FILE)

8 |ITA 2036/PUN/2026|2042 - 2013 | [A] GANESH PANDURANG BIYANI (E-FILE)

9 [ITA 2037/PUN/2026 ;O,M*- 2012 | [A] GANESH PANDURANG BIYANI (E-FILE)

10 |ITA 2869/PUN/2026 |.2012-13 | [A] SATISH JAGANNATH RAHATE (E-FILE)

11 |ITA 2870/PUN/2026 | 2017-18 | [A] SMITA SATISH RAHATE (E-FILE)

12 {ITA 3464/PL.JN/?I)26 »2020-21 | [A] VAISHNAVI ENTERPRISES (E-FILE)

13 |ITA 3472/PUN/2026 | ,»2020-21 | [A] VAIBHAV SHIVAJI KHANDARE (E-FILE)

14 |ITA 3475/PUN/2026 |,2016-2017 | [A] PSP ELECTROMECH PVT LTD (E-FILE)

15 |ITA 3478/PUN/2026 |2020-21 | [A] SHREE ARIHANT DIGAMBAR JAIN TRUST (E~FILE)

16 |ITA 3408/PUN/2026 |s#2013-14 | [A] NILESHKUMAR LALCHAND LODHA (E-FILE)

j/)&] ol

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON BLE DR. DIPAK P. P*RPOTE, ACCOUNTAMT MEMBER

AND i A5 Bpf LB E ., JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO. 2642 504 6391 PASSWORD : 123456

Assmt,
emarks
Year Assessee Name Rema

1 | ITA 773/PUN/2025 b 2019-20 | [A] PRAFULLA KUMAR SHANTILAL PARAKH HUF

Srl | Appeal Number

2 |ITA 2189/PUN/20252024-25 | [A] SCANTECH INDIA MANUFACTURING PRIVATE LIMITED (E~FILE)

3 | ITA 750/PUN/2026¢,2014-2015 [A] VIJAY BABURAQ PATIL GURAV (E-FILE)

4 | ITA 926/PUN/2O7.6{,42017—18 [A] M/S SHREE VETOBA CASHEW PRODUCTS (E-FILE)

5 |ITA 1085/PUN/20261»2024-25 | [A] MR, PRABHAKAR SHANKAR KOPARKAR

i [A] SHRI CHATRAPATI SAMBHAJL SAHAKARI DUDH VYAYASAIK
6 |ITA 1105/PUN/2026,..4014-15 SANSTHA MARYADIT

T [TATSANTKRUPA GRAMIN BIGARSHETI SAHAKARI PATSANSTHA
5/ - |
7 |ITA 1805/PUN/2026 | 2017-2018 |y ARyADIT (E-FILE)

8 (ITA 1945/PUN/202§&”,2013-'14 [A] ALFATZ FOUNDATION

g |ITA 2009/PUN/2026“,2015-16 [A] RAMESH HARIBHAU THORAT (E-FILE)

10 |ITA 2128/PUN/2026| ,2016-17 [A] SURESH BABURAQ MUNDHEKAR (E-FILE)

11 |ITA 2281/PUN/2026‘f2023-24- [A] NAVNATH HARIDAS SUKALE (E-FILE)

12 |ITA 2307/PUN/2026,.2018-19 | [A] SHRI NARSIMHA SARASWATI MEDICAL FOUNDATION

13 |ITA 2743/PUN/2026,2016-17 | [A] SANTOSH BABAN SATHE (E-FILE)

14 1ITA 2944/PUN/2026‘M2018-19 [A] PADAM TEA CORPORATION (E-FILE)

15 | LIA 300//PUN/2026 | ,2018-19 | [A] ENGINEERING CREDIT CO-OPCRATIVE SOCIETY LIMITED

16 |ITA 3008/PUN/2026),2020-21 | [A] ENGINEERING CREDIT CO-QPERATIVE SOCIETY LIMITED

17 |ITA 3009/PUN/2026 Lw2013-14 [A] SURAJ BALASAHEB CHAKOR

18 |ITA 3010/PUN/2026s2014-15 [A] SURAJ BALASAHEB CHAKOR
19 |ITA 3421/PUN/2026 | #2618-19 | [A] VIVEK PURANIK (E-FILE)

5

Assistant Reglstrar
01-0ct-2026
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE DR, DIPAK P. RIPOTE, ACCOUNTANT MEMBER

AND A0V PaRRRELE.

2., JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO. 2642 504 6391 PASSWORD : 123456

Srl | Appeal Number Aiz?:rt' Assessee Name Remarks

1 | ITA 432/PUN/2025 4~ 2017-18 | [A] SHIVAM NAKODA BUILDCON (E-FILE)

2 |ITA 2003/PUN/2025]-2018 - 19 | [A] TRIVEDI YOGENDRA PRAVINCHANDRA (HUF) (E-FILE)

3 |ITA 2917/PUN/2025L/2009-10 [A] SHIVRATAN MOTILALII RATHI HUF. (E-FILE)

4 |ITA 3214/PUN/2025] .2017-18 | [D] OM INFRAPROJECTS (E-FILE)

5 | ITA 485/PUN/2026‘5/ L2011-12 [ [A] SHIVRATAN MOTILALJI RATHI HUF (E-FILE)

6 | ITA 488/PUN/2026« L~2008-09 | [A] SHIVRATAN MOTILALII RATHI HUF (E-FILE)

7 | ITA 489/PUN/2026'?»,2010~11 [A] SHIVRATAN MOTILALJI RATHI (E-FILE)

8 |ITA 1108/PUN/2026,.-2020-21 | [A] SARALA DILIP BORSE

9 [ITA 1247/ PUN/202‘§_,»2018j19 [A] SANJAYKUMAR SAJJANKUMAR TIBREWAL (E-FILE)

10 |ITA 2266/PUN/2026,2019-20 hﬁﬁ?{ijﬁ%{[}%}i:{\;ﬁm GRAMIN BIGARSHETI SAHAKARI PAT SANSTHA

11 [ITA 2738/PUN/2026 ] .2015-16 }'CFI/I\_]E;AYMAU_{AR NAGARI SAHAKART PATHSANSTHA MARYADIT (E-

12 11TA 2739/PUN/2029,,,-*2OI,Gwi7 }Jﬁ]{gAYMALHAR NAGARI SAHAKARI PATHSANSTHA MARYADIT (E-
| 13 | ITA 612/PUN/202§(/1”017—18 [A] KALLAPPANNA AWADE CHARITABLE SOCIETY (E-FILE)
|34 I 3403/PIJN/?O?60,{*‘”?T)17-18 b[A;\\\IzJ&[,)l}LAA\R!(\?.A}YLﬁfi SAMBHAJL GRAMIN BIGARSHETI SAHAKARI PAT

ITA 3404/F’UN/202@ﬂU‘18-19 S[//\\EJSDT}:?AR(MLA:IELE:I){ SAMBHAJT GRAMIN BIGARSHETT SAHAKARI PAT

Assistant Registrar
01-0ct-2026|
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE DR, DIPAK P, RIPOTE, ACCOUNTANT MEMBER
AND -dsd féfi LRI JUDICIAL MEMBER

Sl
IN COURT ROOM 3

MEETING NO. 2642 504 6391 PASSWORD : 123456

Assmt. \
S me Remarks
Year Assessee Name

-1 | ITA 2358/PUN/2024 | 2021-22 | [A] GOODYEAR SOUTH.ASIA TYRES LIMITED (E-FILE)

Sr

Appeal Number

2 SA 33/PUN/2026 2022-23  |[A] PUNE BP DEVELOPMENT PRIVATE LIMITED (E-FILE)

3 364%9{5/)?026’ 2022-23 | [A] PUNE BP DEVELOPMENT PRIVATE LIMITED (E-FILE)

4 366;%5‘;,)/‘;026 2020-21 | [A] ATLAS COPCO (INDIA) PRIVATE LIMITED (E-FILE)

5 '3675/1%)/;026 2021-22 | [A] ATLAS COPCO (INDIA) PRIVATE LIMITED (E-FTLE)
44 9vo)
Assistant Registrar,
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 06-QCTOBER-2026 (TUESDAY)

BEFORE HON BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

AND By BVANRGLE ", JUDICIAL MF1BER
IN COURT ROOM 3

MEETING NO. 2642 504 6391 PASSWORD : 123456

Sr

Appeal Number

‘Assmt,

Assessee Name
Year s

Remarks

ITA 1899/PUN/2024)

w&ﬁZO«Zl [A] INVASYSTEMS SOFTWARE SOLUTIONS PVT, LTD,

2 |ITA 1937/PUN/2024),52020-21 | [A] COCA-COLA INDIA PVT, LTD.

3 |ITA 1963/PUN/2024),#2020-21 | [A] OPTIVA INDIA TECHNOLOGIES PVT. LTD.

4 |ITA 2458/PUN/2024),42021-22 | [A] OPTIVA INDIA TECHNOLOGIES PVT LTD

5 |ITA 2595/PUN/2024},2021-22 | [A] EATON INDUSTRIAL SYSTEMS PRIVATE LIMITED (E-FILE)
6. |ITA 2680/PUN/2024/+2021-22 | [A] EATON TECHNOLOGIES PRIVATE LIMITED (E-FILE)

7 |ITA 2692/PUN/2024p7021-22 | [A] DIGITAL GROUP INFOTECH PVT, LTD. (E-FILE)

8 4911/:,&5 /)é\oza #"2022-23 | [A] DIGITAL GROUP INFOTECH PVT, LTD. (E-FILE)

9 |ITA 2759/PUN/2024}s+2021-22 | [A] IGW INDIA TECHNOLOGIES PVT LTD

10 | ITA 2898/PUN/2025)w2018-19 | (D] BIRLASOFT LIMITED (£ ILE)

1| 41/'11;8rl£)/)£\026 A” 202223 | [A] NIPRO INDIA CORPORATION PVT. LTD. (E-FILE)

12 TN 202223 | [A] SCREEN-MAGIC MOBILE MEDIA PRIVATE LIMITED (E-FILE)

663/PUN/2026 ]

fo/ e

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON BLE DR. DIPAK P. RIPOTE ACCOUNTANT MEMBER
AND ' \“C‘wrf "f“% R . JURICIAL MEMBER

\__,a

IN COURT ROOM 3

MEETING NO. 2642 504 6391 PASSWORD : 123456

Assmt, Assessee Name Remarks
Year

1 [ITA L712/PUN/2024),~2020-21 | [A] LENZE MECHATRONICS PRIVATE LIMITED ([-FILE)

Srl | Appeal Number

2 |ITA 1904/PUN/2024|,2020-2021 [A] LUCY ELECTRIC INDIA PRIVATE LIMITED (E-FILE)

3 |ITA 1938/PUN/2024,~2020-21 | [A] ALLEIMA INDIA PVT. LTD.

4 |ITA 2610/PUN/2024|,~2021-22 | [A] ALLEIMA INDIA PRIVATE LTD
5 |ITA 2006/PUN/20244#°2020-21 | [A] FRESENIUS KABI INDIA PRIVATE LIMITED (E-FILE)

6 |ITA 2043/PUN/2024p#°2020-21 | [A] VALMONT STRUCTURES PRIVATE LIMITED (E-FILE)

7 |ITA 2311/PUN/20244°2021-22 | [A] EXPORT GLOBAL SOLUTIONS PVT LTD

8431/7[385%\025 _b"2022-23 | [A] YAZAKI CORPORATION

IT(TP)A ) y S
9 2811/PUN/2025¢"‘” 2017-18 | [D] KONECRANES AND DEMAG PRIVATE LIMITED (E-FILE)

10 | CO 11/PUN/2026 4 2017-18 | [A] KONECRANES AND DEMAG PRIVATE LIMITED

ITTPA b oo on | ) ] .
11| gou/pUn/a0z6 «| 202223 | [A] PROCESSIA PLM PRIVATE LIMITED (E-FILE)

ITCTP)A . , s
1486/PUN 12026 "2022-2023 | [A] KAESER COMPRESSORS (INDIA) PVT LTD (I-[LE)

13 [ITA 2686/PUN/2024,»*2021-22 | [A] M/5 JIEM INDIA PRIVATE LIMITED

12

14 |ITA 2810/PUN/2024,,»2021-22 | [A] MAGNA AUTOMOTIVE INDIA PRIVATE LIMITED

kj) ) ’)’\o;

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 08-0CTOBER-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND - A€ Mg Bte peept- 2 - JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO, 2642 504 6391 PASSWORD : 123456

Assmt, Assessee Name Remarks
Year

1 [ITA 1936/PUN/2024,~2020-21 | [A] SIEMENS INDUSTRY SOFTWARE (I) PVT, LTD.

Sr

Appeal Number

2 |ITA 2652/PUN/2024],-2021-22 | [A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT LTD

3 [ITA 2045/PUN/2024 ~2020-21 [A] CHEMETALL INDIA PVT. LTD,

IT(TP)A . o ]
4| 2gso/pUN/2024 77202122 | [A] CHEMETALL INDIA PRIVATE LIMITED

) #2022-23 | [A] CHEMETALL INDIA PVT LTD

> 3246/PUN/2025 1
. [D] HEXAGON MANUFACTURING INTELLIGENCE INDIA PRIVATE
6 |ITA 1390/PUN/2025,» 2018 LIMITED (E-FILE)

. [A] HEXAGON MANUFACTURING INTELLIGENCE INDIA PRIVATE
b}
7 | CO 32/PUN/2025 L~ 2018 LIMITED (E-FILE)

IT(TRA ) .
8 800/PUN/2025 +” 2008-09 | [A] EGAIN COMMUNICATIONS PVT. LTD.

9 | ITA 122/PUN/2026 +2022-2023 | [A] FIGMD INDIA PRIVATE LIMITED

IT(TP)/’ \ - Y . o . =Y T
10| 4gn/pUnja026 A=2022-23 | [A] TOMTOM INDIA PRIVATE LIMITED (E-FILE)
1 T« 7202223 | [A] TACO PRESTOLITE ELECTRIC PRIVATE LIMITED (E-FILE)

977/PUN/2026 *

ITIDA ) .
2537/PUN/ 20264202223 | [D] STANTEC CONSULTING LTD. (E-FILE)

13 | CO 52/PUN/2026 4~2022-23 |[A] STANTEC CONSULTING LTD. (E-FILE)

12

Ass:stant Registrar
01-0Oct-2026|
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